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[Shri Blju Patnaikl 

[Placed in Library. See No. LT- 
1490177 for (a) and @).I 

(ii) (a)  Fifth Annual Report 
and Accounts of the Bharat Gold 
Mines Limited, Oorgaum (Karna- 
taka) for the year 1976-77, toge- 
ther with the Auditors' Report On 
the Accounts and the comrf2ents 
of the Comptraller and Auditor 
General of India thereon. 

(b) Review by Government on 
the working of the Company. 
[Placed in Library. See NO. LT- 
1491/77 for (a) and (b)]. 

(iii) (a)  Eleventh Annual Re- 
port and Accounts of the Hindus- 
tan Zinc Limited, Udaipur, for the 
year 1976-77, together with the 
Audibrs' Report on the Accounts 
and the comments of the Comp- 
troller and Auditor General of 
India thereon. 

(b) Review by Government on 
the working of the Company. 
[Placed in Library. See No. LT- 
1489/77 for (a)  and (b)]. 

iarr. I 

(iv (a) Eleventh Annual Report 
and Accounts of the Bharat Alu- 
minimum Company Limited, Piew 
Delhi, for the year 1976-77, toge- 
ther with the Auditors' Report on 
the Accounts and the comments 
of the Coaptroller and Auditor 
General of India thereon. 

(b)  Review by Government on  
the working of the Corngany. 

[Placed in Library. See No. LT- 
1430177 for (a)  and (b)].  

I. Report (1976-77) and accounts of 
the  Steel Authority of India Limit- 
ed, New Delhi and related papers ., 

l ~ . h p o r t  (1916-77) and accounts of 
the  Hindustan Copper Limited, Cal- 
cutta and related papers. 

SHRI BIJU PATNAIK: Sir, I also 
beg to lay on the Table: - ( I )  A copy 
each of the following papers, under 
sub-section (1) of section 619A of the 
Compa~lies Act, 1956: 

( i)  (a) Fifth Annual Report and 
Acco~n~ts  of the Steel Authority of 
India Limited, New Delhi, for the 
year 1976-77 together with the 
Auditors' Repart on the Accounts 
and the comments of the Comptrol- 
ler and .Auditor General of India 
thereon. 

(b)  Review (in English and 
Hindi) by Government on the 
working of the Company. 

[Placed in Library. See No. LT- 
1492/77 for (a)  and (b)] .  

(ii) (a)  Tenth Annual Report 
and Accounts of the Hindustan 
Copper Limited, Calcutta, for the 
year 1976-77, together with the 
Auditors' Report on the Accounts 
and the comments of the  Comp- 
troller and Auditor General of 
India thereon. 

(b) Review (in English and 
Hindi) by Government on the  
working of the Company. 

(,2) Statements (in English and 
Hindi) giving reasons for not lay- 
ing simultaneously the Hindi ver- 
sion of the Reports mentioned a t  

l('i) (a) and (ii) (a) above. 

[Placecl in Library. See No. LT- 
1488/77 for (i),  (ii) and (Z ) ] .  

Supplementary report (1975-76) d the 
Comptroller and Audito~r General of 
India--Union Government (Civil) 

THE MIIVISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI SATISH AGARWAL): Sir, I 
beg to lay on the Table a copy (in Eng- 
lish and Hindi) of the Supplementary 
Report of the Comptroller and Audi- 
tor General of India for the year 1975- 
76 Union Government (Civil), under 
clause (1) of article 151 of the Cons- 
titution. [Placed in Library. See No. 
LT-1503/7711. 

Report (1976) on the working of the  
Public Sector Banks 

SHRI SATISH AGARWAL: Sir, 1 
a l ~ o  beg to lay on the Table a coay 
(in English and Hindi) of the Conso- 
lidated Report on the working of the  
Public Sector Banks for the year end- 


